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Government Eu and Kashmir 
Home Department 

Civil Secretariat, J&K Srinagar/Jammu 
~··· 

NotiflcatiQ.D 
Srlnagar. the 18lh May, 2018 

SRO 2..1?- .- In exercise of the powers conferred by sub-section (3) 
of section 9 of the Maneuvers, Field Firing and Arttllery Practice 
Act, 1938, notice Is hereby given that the Government of Jammu 
and Kashmir Intends to authorizes carrying out of the Field Firing 
and Artillery Practice throughout an area notified vide SRO 

2. fb dated 18.05.2018 or any specified part thereof for a 
period of five years. Objections in this regard, if any, may be 
communicated to District Magistrate, Kargll within a period of two 
months from the date of fssuance of this notification In the official 
Gazette. 

By Order of the Government of Jammu and Kashmir. 
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